
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL

BENCH AT NEW DELHI

Original Application No. 43/2019 (THCI

Muzalfar Hussain, Ecosorz Foundatlon

Versus

State of RaJasthan &Ors,

Applicant(sl

Respondent(s)

COMPLIANCE REPORT OF THIS HON,BLE TRIBUNAL

ORDER DATED O5.O2.2O2O ON BEHALF OF RAJASTHAN

STATE POLLUTION CONTROL BOARD.

I, Sharad Saksena S/o Sh. O.N. Saksena, aged 52 years, working

as Regional Officer, Rajasthan State Pollution Control Board,

Chittorgarh, do, hereby submits the compliance report as follows:-

1) That the Hon'ble Tribunal by order dated 05.02.2020 directed as

follows:-

u4. We haue consldered the ahotn compllance report. It ls

stlll not clear as to hout the compensotion has been

cssessed. As obserued earller, the compensatl.on can be for a
perlod up to ffoe gears Proceedlng such crssessment ond can

be based on best Judgment cssessrnent ln absence of positlae

evldence. ft is permiss lble to draw inJerence oJ nlolatlon in

the past unless it is shoarn to the contrary bg the violator.

5. Accordingly, let a further report be filed in the matter

within thtee months by email at judiclal-nst(Dgov.in. "

tr



2) That in compliance of the directions passed by the Hon'ble

Tribunal the State Board has issued show cause notice for

intended imposition of EC on L9.O6.2O2O and an opportunity of

being heard (OBH) was also provided to the project proponents.

That during the course of OBH held on O3.O7.2O2O, the project

proponents objected to the imposition of environment

compensation, therefore, the project proponents were asked to

submit documentar5i evidence in tJ:is regard.

That 09 project proponents submitted their reply, the said replies

were forwarded to the Regional Office, RSPCB, Chittorgarh from

head office for verification/comments vide letter dated

27.OA.2020.

That the Regional office, RSPCB, Chittorgarh vide letter dated

ll.O9.2O2O submitted his comments on the reply submitted by

the project proponent. The matter with respect to imposition of

environment compensation is under consideration.

PraYer

In view of above, it is submitted that the compliance report

3)

4l

s)

may kindly be taken on record.
A

-^r.tef"-'d"
rsn$"a s**l"a
Regional Officer,

RSPCB, Chittorgarh
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